IN THE CENTRAL ADMINISTRATIVE TRIBUNAL HYDERA BAD BENCH HYDERABAD
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A nd o :

Mohd. Jaffar
«..Applicant.

1+ The Senior Superintendent of Post Offices,

Hyderabad City DlUlSan,
Hyderabad, ‘
|
2, The @8irector of Postal Services,
Hyderabad City Regioh, Hyderabad,
|

! .+ sRaspondents.

Counsel for the Applicannt : Mr.P.Rathaiah

| .
Counsel for the Respondents :  Mr.N.V.Rapanma, Addl.CGSC.
|
|
|
I
THE HON'BLE SHRI A.B.GORTHI
|

0 ORA M:

MEMBER (A)

| contdese




0,A.No,620/95 | Date of Order: 105,95

X As per Hon'ble Shri A,B.Gorthi, Member (Admn,) X
x % %

Heard learned counsel for both thé parties,

The applicant was dismissed from service w.e.f.
1,1.93, His cl im'in this 0O\ is fof & direction to the
respondents to pay him the amount due to him on account
of EncashmenthJeaVe to the extent of 240 déYs. The épplicant
has submitted representatior dated 25.10.94 addressed to
the $,5.P.0., Hyderabad City Divisjion., But the same Was
na replied, In view of the above position, after hearing
learned counsel for the pari:ies I deem it just and proper

b I pdnesigoe. ﬁﬁ—mg;.. A“l"a—d-}, A
his OAAwith i1 direction to the‘responden;s

to dlﬁposeof’
to consider and decide the representation of the applicant
within 2 months from the date of communication of this OA,

--ame=+inn is nct accepted,the order rejecting
the same shall contain reasons, NO ordeX as €O cusiLw,

“{ A.B,GORTHT )
Member (Admn,)

Dated ; 10bh Magf>1995

ey

( Dictated ir Open Court )

sd ) : .‘ 7T 257707
" DEPUTY REGISTRAR(A)
To '

1« The 3snior Superintendent of Peost Officzs,
HyGerabad City Divieion,Hyderabad,

2, TheDirsctor bf Postal Services, Hyderabad City Region,
Hyderabad,

3. One copy to Mr.p.Rathaiah,\dvocate,CAT,Hydarabad,

4, One copy to Mp,.N.u. Ramana, Addl, CGaC CAT ,Hyderabad.

5. One copy to ! Pbrary, PT,Hyjcrabad.

6. One spare copy.
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THE HON'BLE 5HRI A.B.GOATHI: MEMBED T

:DATED IS 957

ORDER/JUBGMENT
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0.4.na. .6-20/ 9

Admitted and Interim dlructlDHS
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'Allou de
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'Diéposed-of_uitﬁ directions -

Dismissed,

' DiemiSeed as withdraun

Ofsmiss for default
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